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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 1645 OF 2009
DASRATH Appel lant (s)
VERSUS
STATE OF M P. Respondent ( s)

(Wth office report )

Date: 17/03/2010 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. S. SI RPURKAR
HON BLE MR, JUSTI CE CYRI AC JOSEPH

For Appellant(s) M. Jai Prakash Pandey, Adv.
For Respondent (s) M. C.D. Singh, Adv.
UPON hearing counsel the Court made the follow ng

ORDER

Li st after two weeks.

(Shashi Sareen) (Shashi Bala Vij)
Court Master Court Master



